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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 112 of 2024
! (I.A. No. 430/2025, TA No 45/2024)

N
etbj\;‘j \W
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Agy, NOTARY
QODﬂlI‘ a‘i*&)”bhadﬂ_‘

IN THE MATTER OF:
Chaudhary Yashwant Singh.

....Applicant

Versus
Union of India & Ors, ....Respondent(s)

REPLY/RESPONSE ON BEHALF THE UTTAR PRADESH

FOLLUTION CONTROL BOARD, IN COMPLIANCE TO ORDER
DATED 09.10.2025 PASSED BY THE HON'BLE NATIONAL
GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHI.

I, Ramesh Kumar Singh S/o Shri Bal Ram Singh aged about 44
years, presently posted as Regional Officer, Uttar Pradesh Pollution

Control Board (hereinafter referred to as UPPCB), Sonbhadra, do hereby
solemnly affirm and state of oath as under;

1. That in the official capacity mentioned above, I am acquainted with

the facts and circumstances of the case and such I am competent

d authorized to swear this affidavit.

A2, , in the above case the grievance is that the Project Proponent
_ ;/ ”"";‘;‘3‘5‘;?_}5""" ‘r%;&l[usion with the Uttar Pradesh State Highway Authority and

1 Teh-ie s artgggny sadl | .

F Distt 3100

\ fioe d"—'bf;;"‘?";";m they concerned officers has ille

gally constructed / operating toll
plaza (toll fee collection booth) / hot mix plant at Village

"

Validupio 21 Oct 2028 /' .\
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Belkhara, Pargana-Ahraura, Tehsil Chunar, District Mirzapur on

Araji No. 291 Mi in area of 15 Bigha which has been declared as
Forest Land.

That in compliance of order dated 24.09.2024 in the above matter,

to review the current status of grievance made by the applicants,

officials of the UPPCB have carried out the visit of above

concerned Site i.e. Toll Plaza operated by M/s Apco Infratech Pt
Ltd. (M/s ACP Tollways Pvt. Ltd.) and Hot-mix plant established
at Arazi no. 291/2, Village-Belkhara, Pargana-Ahraura, Tehsil-

Chunar, District-Mirzapur for construction of Toll Plaza on
28.12.2024,

Accordingly, in compliance of Hon’ble NGT order dated
24.09.2024 Reply/response in the form of Affidavit dated
13.01.2025 has filed before Hon’ble NGT by Uttar Pradesh
Pollution Contro] Board, Sonbhadra. A copy of affidavit dated
13.01.2025 is being annexed as Annexure No.1,

Further, Hon’ble NGT in the

above matter vide its order dated
09.10.2025 has instructed following:-

[t

“...2. In terms of the earlier directions, the DFO, Mirzapur has
sing the assessment of damage

filed the afiidavit dated 08 | 0.2025 disclo
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6. In compliance of above, to provide requisite information/Data for
calculation/Evaluation of Environmental Compensation on account
of the damage caused to the environment due to illegal felling of
tress done by above concerned toll plaza i.e. M/s ACP Tollways
Pvt. Ltd, Village-Belkhara, Pargana-Ahraura, Tehsil-Chunar,
District-Mirzapur letter has been issued to Divisional Forest
Officer, Mirzapur by UPPCB vide letter ref. No. G0023/0.A. No.-
112/2024/2026 dated 13.01.2026. A Copy of letter dated
13.01.2026 is being annexed as Annexure No.2.

7. Accordingly, reply of above from Divisional Forest Officer,
Mirzapur has been received in this office on dated 14.01.2025 vide

letter ref. No2318/#Namgw/10 R, R, Hworgy  dated
13.01.2026 A Copy of letter dated 13.01.2026 is being annexed as

Annexure No.3.
8.  As per above information provided by Divisional Forest Officer,

Mirzapur vide letter dated 13.01 2026 & affidavit dated 08.10.2025

(Annexure No.4) filed by DFO, Mirzapur before Hon’ble NGT,

the following facts came into light:-
In compliance of Hon’ble NGT order dated 02.07.205,

committee has be constituted for

.
: 1
=

b oy 3 Three members
\quantlﬁcanon and assessment of damage caused to the forest

1 ,g 'fand forest property due to encroachment made by ACP Toll

R ,;;J:ﬂwq;u;: ,,*\/ plaza over 4.0 hectare of forest land vacated by DFO,

{q‘p\‘"" t~\‘~ // Mirzapur.

upr\
\_—;/ ii Aforesaid committee conducted a site inspection and observe

-—

that although no substantial damage was caused to most

parts of the forest area, a parts of the land, resulting in an

absence of tree there\(
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iii Regarding Assessment of Damage to Forest Cover/Tress,
informed that an average of 656 trees were found upon the
0.41 hectare area (For Estimation Sample Slot area selected
in the encroachment).

iv. Due to the construction of access roads, building and other
structures, the area where tress were naturally present
now lacks forest cover over 0.41 Hectare.

v That, in Joint report (Annexure No.3) of three member
committee comprising of Regional Forest Officer, Sub-
Divisional forest Officer, Mirzapur & Divisional Forest
Officer, Bhadohi, it is mentioned that due to construction of
access road, buildings and other structure, trees should have
been  present there naturally but due to
encroachment/construction, forest cover was not found
on the said area of 0.41 hectare.

9, Therefore, from above report, it is found that no illegal cutting of
trees has been done in above said area of 0.41 hectare by above
concerned toll plaza atVillage-Belkhara, Pargana-Ahraura, Tehsil-
Chunar, District-Mirzapur.

10.  Uttar Pradesh Pollution Control Board, Lucknow has issued
guideline for as “Guidelines for Assessment of Environmental

g Compensation for lllegal Cutting of Trees” i.e. regarding illegal

/ \ O T A &ﬁning of trees Annexure No.S.

A
i Ao awddg\ That the Annexure annexed to the present accompanying affidavit

pi. ic.{e} . < i .
st oacn | Relltrue copies of their respective original.
G2 Suwenaera
Reg. 0..23(14)12

v



VERIFICATION

\
Verified at (KMV\ on this _rfday of January, 2026 that the
N !
contents of the above affidavit are true and correct to the best of my

knowledge and belief and nothing material has been concealed

therefrom.
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1 21 3 ANNEXURE NO.1

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 112 of 2024
AX-A--Nn 45/2024)

IN THE MATTER OE:

Chaudhary Yashwant Singh. ....Applicant
Versus

Union of India & Ors. ....Respondent(s)

REPLY/RESPONSE _ON_BEHALF _THE UTTAR PRADESH
POLLUTION CONTROL BOARD, IN COMPLIANCE TO ORDER
DATED 24.09.2024 PASSED BY THE HON'BLE NATIONAL
GREEN TRIBUNAL, PRINCIPAL BENCH, NEW DELHIL.

I, Reetesh Kumar Tewari S/o Shri J. N. Tewari aged about 50
years, presently posted as Regional Officer, Uttar Pradesh Pollution
Control Board (hereinafter referred to as UPPCB), Sonbhadra, do hereby

solemnly affirm and state of oath as under;

1.  That in the official capacity mentioned above, I am acquainted with
oA .\F‘J\‘?\% the facts and circumstances of the case and such I am competent
;&g* 4% '7\ and authorized to swear this affidavit.
| j{;J N *3’,45_2.._ - kThat in the above case the greviance is that the Project Proponent

&% Y o " , in collusion with the Uttar Pradesh State Highway Authority and
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other concerned officers has illegally constructed / operating toll
tax plaza (toll fee collection booth) / hot mix plant at Village
Belkhara, Pargana-Ahraura, Tehsil Chunar, District Mirzapur on
Araji No. 291 Mi in area of 15 Bigha which has been declared as
Forest Land.
That in compliance of order dated 24.09.2024 in the above matter,
to review the current status of grievance made by the applicants,
officials of the UPPCB have carried out the visit of above
concerned Site i.e. Toll Plaza operated by M/s Apco Infratech Pvt.
Ltd. (M/s ACP Tollways Pvt. Ltd.) and Hot-mix plant established
at Arazi no. 291/2, Village-Belkhara, Pargana-Ahraura, Tehsil-
Chunar, District-Mirzapur for construction of Toll Plaza on
28.12.2024. A copy of Inspection Report dated 03.01.2025 of
inspection date 28.12.2024 is being attached as Annexure No.I.
The facts and observations found during field visit are as follows:-
i. During inspection as per document provide by representative,
fact come into light that permission has been granted to M/s
ACP Tollways Pvt. Ltd., B-9, Vibhuti Khand, Gomati Nagar,
Lucknow by Chief Executive Officer, Uttar Pradesh State
Highway Authority, Vibhuti Khand, Gomati Nagar, Lucknow
vide ref. No.926/Pravi-18(4-T.Booth)/(V-S)/2021-22/Lko
dated 10.03.2022 to operate the Temporary Fee Collection
Booth(TFCB-1A) on the stated SOP and terms & conditions.
A copy of letter dated 10.03.2022 is being annexed as

Annexure No.2.

\le. Q{\ Durmg inspection Toll Plaza established at Village-Belkhara,

ﬁ \ ?Pargana Ahraura, Tehsil-Chunar, District-Mirzapur was found

“ ' opcratlonal & operated by M/s Apco Infratech Pvt.Ltd. (M/s

k/



iil.

iv.

vi.
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ACP Tollways Pvt. Ltd.) B-9, Vibhuti Khand, Gomati Nagar,
Lucknow.

During inspection, the representative of Toll Plaza informed
that for production of hot mix material, Hot Mix Plant was
established at Arazi n0.291/2, Vill.-Belkhara, Ahraura, Dist.-
Mirzapur which was found closed during inspection. The
Geo-co-ordinates of concerned Hot Mix Plant established at
site of M/s ACP Tollways Pvt. Ltd. is Lat.-24.993111 &
Long.-83.02046.

Further regarding CTO/CTE status of Hot Mix Plant,
information was not provided by representative of above unit.
Accordingly notice has been issued to M/s Apco Infratech
Pvt.Ltd. (M/s ACP Tollways Pvt. Ltd), Village-Belkhara,
Pargana-Ahraura, Tehsil-Chunar, District-Mirzapur by
UPPCB vide ref. No. G0017/Patra.Samanya./2025  dated
03.01.2025 to operate Hot-mix Plant only after obtaining
CTO/CTE from UPPCB. A copy of notice dated 03.01.2025
issued by UPPCB is being Annexed as Annexure No.3

In compliance of above notice dated 03.01.2025 isssued by
UPPCB, representation /reply dated 08.01.2025 of M/s ACP
Tollways Private Ltd., SPV for Varanasi-Shaktinagar
Highway (SH-05A) was received in Regional Office, UPPCB,
Sonbhadra on 08.01.2025. A copy of reply dated 08.01.2025
is being attached as Annexure No.4

As per representation /reply dated 08.01.2025 of M/s ACP
Tollways Private Ltd., SPV for Varanasi-Shaktinagar
Highway (SH-05A) and records avaialable in office the facts

came into light are as follows:-

\'S
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viii.

ix,
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a. For production of Hot mix material, Hot Mix Plant was
established at Arazi no.291/2, Vill.-Belkhara, Ahraura,
Dist.-Mirzapur by M/s A.C.P. Tollways Pvt. Ltd., Village-
Vill.-Belkhara, Ahraura, Dist.-Mirzapur and operated by
M/s Chetak Enterprises Ltd. (H.M.P.) Vill.-Belkhara,
Ahraura, Dist.-Mirzapur.

b. Hot Mix Plant has been established at Arazi No. 291/12
Vill.-Belkhara, Ahraura, Dist.-Mirzapur after having valid
CTE from UPPCB in the name of M/s Chetak Enterprises
Ltd. (H.M.P.) Vill.-Belkhara, Ahraura, Dist.-Mirzapur and
having valid CTO for operation of Hot Mix Plant, which
was valid upto 31.12.2017.

As, per record available in this Office, the above Hot Mix

Plant was esttablised in 2012 and was operated by M/s Chetak

Enterprises Ltd. (H.M.P.) Vill.-Belkhara, Ahraura, Dist.-

Mirzapur and is currently non operational.

NOC has been granted to M/s Chetak Enterprises Ltd,

(HM.P.), Vill.-Belkhara, Ahraura, Dist.-Mirzapur for

establishment of Hot Mix Plant at Arazi No. 291/2, Vill.-

Belkhara, Ahraura, Dist.-Mirzapur by UPPCB vide ref. No.

1972/Chetak (H.M.)/NOC/2012 dated 07.06.2012, A copy of

NOC issued by UPPCB vide letter dated 07.06.2012 is being

Annexed as Annexure No.S.

CTO-Air has been granted to M/s Chetak Enterprises Ltd.

(HM.P.), Vill.-Belkhara, Ahraura, Dist.-Mirzapur for

Production of Hot Mix Material by using Stone Grits &

Bitumen as Raw material by UPPCB vide ref. No.

2944/Chetak/Sahmati Vayu Aadesh/ 2013 Sonbhadra dated

10.05.2013, which was valid upto 31.12.2013 & CTO-Water

A
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has been granted to M/s Chetak Enterprises Ltd. (H.M.P.),
Vill.-Belkhara, Ahraura, Dist.-Mirzapur for Production of Hot
Mix Material by UPPCB vide ref. No. 2944/Chetak/Sahmati
Jal/2013 Sonbhadra dated 10.05.2013, which was valid upto
31.12.2013. A copy of CTO issued by UPPCB vide letter
dated 10.05.2013 is being Annexed as Annexure No.6.
CTO-Air has been granted to M/s Chetak Enterprises Ltd.
(HM.P.), Vill.-Belkhara, Ahraura, Dist.-Mirzapur for
production of Hot Mix Material by using Stone Grits &
Bitumen as raw material by UPPCB vide ref. No.
4152/Chetak  (H.M.P.)/Sahmati Vayu Aadesh/ 2013
Sonbhadra dated 05.12.2013 which was valid upto 31.12.2015
& CTO-Water has been granted to M/s Chetak Enterprises
Ltd. (HM.P.), Vill.-Belkhara, Ahraura, Dist.-Mirzapur for
Production of Hot Mix Material by UPPCB vide ref. No.
4152/Chetak(H.M.P.)/Sahmati Jal/2013 Sonbhadra dated
05.12.2013 which was valid upto 31.12.2015. A copy of CTO
issued by UPPCB vide letter dated 05.12.2013 is being
Annexed as Annexure No.7.

Further, CTO-Air has been granted to M/s Chetak Enterprises
Ltd. (H.M.P.), Vill.-Belkhara, Ahraura, Dist.-Mirzapur for
Production of Hot Mix Material @ 1200 MT/Day by using
Stone Grits & Bitumen as Raw material by UPPCB vide ref.
No. 9120/Sahmati (Vayu) Aadesh/2017 Sonbhadra dated
12.05.2017 which was valid upto 31.12.2017 and CTO-Water
has been granted to M/s Chetak Enterprises Ltd. (HM.P.),
Vill.-Belkhara, Ahraura, Dist.-Mirzapur for Production of Hot
Mix Material by UPPCB vide ref. No. 9120/Sahmati /2017
Sonbhadra dated 12.05.2017 which was valid upto

AN
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31.12.2017. A copy of CTO issued by UPPCB vide letter
dated 12.05.2017 is being Annexed as Annexure No.8.
5.  That the Annexure annexed to the present accompanying affidavit
are true copies of their respective original.
6. That the above response on behalf of Uttar Pradesh Pollution

Control Board is being submitted before this Hon’ble Tribunal for

kind perusal and consideration. m
\b”/

DEPONENT
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g Annexure N
, =rz\ Uttar Prades ﬁzz flghways Authority BZGQ

4™ floor, {andi Bhawan

Vibhuti Khand, Gomti Nagar, Lucknow-226010.
Phene/Fax: 0522-4150311/377

Letter No.:-§o ¢, /Pravi-18(4-T. Booth)/(V-8)/2021-22/Lko, Dated: }5.03.2022

To
M/s ACP Tellways Pvt. Ltd,,
B-9. Vibhuti Khand, Gomtinagar,
Lucknow.

Sub:- Permission to operate Temporary Fee Collection Booth (TFCB-1A) at Km. 23+700 on
Varanasi-Shaktinagar Road (SH-5A): reg
Ref:
" 1. Your underaking viven vide letter no. ACPTPL_/ UPSHA / Lko /2021-22/122
Dt 09.03.2022
2- independent Engineer letter no. CMEC/V-S/1E/QO&M-383 dated 08-03-2022

Dear Sirs,
Pursuant 10 your request 10 establish Temporary Fee Collection Booth (TFCB-1A) at K.

23700 on the said road as a part of toll plaza-1 (TP-1) and your subsequent undertaking as
referved above, you are hereby permitted to operate the Temporary Fee Collection Booth (TFCB-1A)
on the stated SO and terms & conditions mentioned in Authority letter no. 921/ Pravi-18(4-T. Booth)/

(V-8)/2021-22/Lko, dated: 08.03.2022 with no risk and cost to UPSHA w.e.f 11-03-2022

Your's fuithfully,

(Awanish Kumar Awasthi)
LAS.
Chicf Executive Officer
Copy to: M/s CMEC Consulting Engineers Pvi. Lid,, Ist Floor, Plot No. 1065, Near Daksh Group
of ITI, Maruti Nagar, Madarawa, Po- Ramana Lanka, Varanasi, Uttar Pradesh-221005

for information and necessary action.
b\(" '-'1/ o Chiel Executive OTicer
- L]
(/ 2V

\i\(,\ \“/

\a\
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oy - T 162, STX AETE (Free =98l Bicw) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
iy Wﬁil!—i Ezal 51 Robertsganj, Sonbhadra-231216

¥ rosonbhadra@uppeb.in E-mail: rosonbhadra@uppcb.in
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Annexure No.4 ™~ 27 2R

. - Y

ACP ToLLwarys PrRIVATE LTD.
SPV FOR VARANAS| - SHAKTINAGAR HIGHWAY (SH-O5A)

CIN NO: U45400UP2011PTEO47755
Ref: Bodftotto, wewur fAmur a1, Fv/2025/210

Iard, feATP 08.01.2025
&g e,

Jolo UGN U= 1S,

gAY

fawg:- A gowftotdto Eredw wioftro, 7w oy, W3R, dEHia-gAR, SHUE-
iR w wifta stefed wie & wau d)

=M : TUST THi® TS Goo17/9ATo HIHT0/2025, fdAT® 03.01.2025 F T=<H H.
Tgieg,

IR P Fra] 7 37T HRHT & [P TR slefiiay wie 5 7 Todtodlo Sradst Hofio, UH
AT, TIHI-378RR, dea-gAR, S-Ue- BeigR R ®fd 1 I9d wic &1 R 799
I FUETITZONT efo SRR, e, U ASTIR Fo Yo gRT Y 2013 H A TS &
2944/ddh /ST UgHUI/2013 &A1 10.05.2013 SeT Td UAIP YA 2944/ /AT UGHUI/2013
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U.P. POLLUTION CONTROL BOARD

W ¥,
BRI EC R CEIES

HRGMYR a1 1T,

ARGYR |
AET— o WUSTE &Ra Reve, 7% Reh ¥ Raxed= slovo wWer—112/2024 (3070

+0—430 /2025, SMTS0T0 70—45 /2024) ARt Fwaw s 7 e 3ife s=ar @ I

¥ giiRe amee fAA®—09.10.2025 & AU = H |
TR,

Pl SR vgd 7o U s afeRwr # fEREE Sflolo WE&A-112 /2024
(aIroT0 i0—430 /2025, ATEOV0 H0—45 /2024) AR IeE<I RiE g9M AU e gfosdr g 3y
# qiRa e famie—09.10.2025 BT Xiex UEY &R Bl HE BN (BRMR Hel=) | I MY &
wE 3ie e 8-

...... "2. In terms of the earlier directions, the DFO, Mirzapur has filed the affidavit dated 08,10.2025
disclosing the assessment of damage caused to the forest and forest property due to the encroachment
made by the project proponent A.C.P toll plaza. It has been disclosed that the total area under pathway
and temporary structure on the forest land is found to be 0.41 hectares. A vague term “resulting in
absence of trees” has been used in the affidavit which was clarified by Counsel for the State of U.P that
the same refers to loss of trees. The number and values of trees which have been illegally cut/loss in the
process has been calculated as 2 Rs. 4,49,997/- in reference to 656 trees and the penalty amount has been
calculated to be ten times of the value of the tree i.e. Rs. 44,99,970/-.

3. Learned Counsel appearing for the State of U.P. seeks time to file further affidavit disclosing the
forest offence which has been registered against the persons responsible for illegal felling of trees, the
status of the forest case and also the action which is proposed/taken for restoration of damaged forest.

4. Learned counsel appearing for UPPCB has also sought time to calculate the environmental
compensation on account of the damage caused to the environment due to the illegal felling of trees...".

7.List on 16.01.2026.
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sifwer fd S 8q SMafia fham 71 8| SR & el ¥ oravTd o & 75 oiy ©Y 9 o
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1. Diameter of tree in centimeter.

2. Cost Factor (Sapling Cost + Maintenance cost).
3. Species.

HA: 2/ WR....

m | AT GET 162, SR AErd (Fide aud gied) Office: House No. 162, Uttar Mohal (Near Chandi Hotel)
ECHY, |IE—231216 Robertsganj, Sonbhadra-231216

$-3d : rosonbhadra@uppch.in E-mail: rosonbhadra@uppcb.in
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4. Condition Factor :- ; . : canopy.
a) Root plate i]; undisturbed, trunk is sound and solid Excellent vigor with formed 24
b) Moderate damage and defects in root plate, trunk and canopy.
¢) Major (more than 50%) damage and defects in root plate, trunk an
be very difficult to restore.
5. Location Factor :-

a) Tree located in wild life sanctuaries. national parks, conservation Reservem RF/PF, Eco
Sensitive Zone. Van panchayat.

b) Tree located in Nagar Nigam Area

¢) Tree located in Nagar palika Area.

d) Tree Located Nagar Panchayat Area. L.

e) Location in rural landscapes. Higher score to be given to tress based on their proximity
to commercial areas.

6. Royalty Value.
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il i ing that tt
"ol Alongwith the report, annexure A-5 has been enclosed disclosing that the

possession of 4 hectares of land has been taken by the forest department after rcn‘10vmg llhc
encroachment- In the map. Annexure A-6 (Page 1157).the location of 4 hectares of land from which
the encroachmept has been removed has been shown, The District Magistrate, Mirzapur has also
enclosed the photographs from page 1158 onwards showing the nature of encroachment and its
removal, The said photographs reveal that some damage has been caused to the ‘trees. Hence, the
Respondent No. 6. Chief Conservator of Forest, Mirzapur is directed to ascertain the extent of
damage suflered by the forest on account of the unauthorized encroachment and to quantity the
value of damage in monetary terms."
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 112 OF 2024

IN THE MATTER OF:

CHAUDHARY YASHWANT SINGH ... APPLICANT
VERSUS
UNION OF INDIA&ORS e RESPONDENT(S)
INDEX
S.No. PARTICULARS PAGE NO.

1. | AFFIDAVIT ON BEHALF OF DFO, MIRZAPUR,
UP. * IN COMPLIANCE OF THE ORDER DT.
02.07.2025 PASSED BY THE HON’BLE
NATIONAL GREEN TRIBUNAL, NEW DELHI
ANNEXURES

2. COPY OF THE LETTER DT. 16.07.2025
ANNEXED HEREWITH AS ANNEXURE R-1

3. COPY OF THE LETTER DT. 03.10.2025
ANNEXED HEREWITH AS ANNEXURE R-2

4. COPIES OF PHOTOGRAPHS OF SAMPLING
ANNEXED HEREWITH AS ANNEXURE R-3

5. COPY OF THE ORDER DT. 18.06.2025
ANNEXED HEREWITH AS ANNEXURE R-4

6. COPY OF THE INQUIRY REPORT ANNEXED
HEREWITH AS ANNEXURE R-5
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BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com
Ph: 9639286572
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BEFORE THE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 112 OF 2024

IN THE MATTER OF:

CHAUDHARY YASHWANT SINGH  ceeeeens APPLICANT

0782734

VERSUS

UNIONOFINDIA&ORS RESPONDENT(S)

L& g
o §°
g;,? § NATIONAL GREEN TRIBUNAL. NEW DELHI
o
&
@ QQ\.‘-ES\#\ Xuwmraa_aged about Q2 vears S0 :‘}h-QQM‘—ﬂl ........
presently posted as Piviclomal. ‘FU*%+DE1‘C%,M‘hmP “Ado hereby
solemnly affirm and state on oath as under:
|. That I am the Deponent in the above captioned matter and am fully
conversant with the facts of the case and is competent and authorized to
swear the present affidavit.
' \
"
W P
\ N
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Fhat 1 state that the contents of the affidavit have been drafted by my
counsel on my instructions and the contents of the same are true to my

know ledge and nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

I'hat in the present matter, the grievance of the applicant is that the
Project Proponent, Respondent no. | in collusion with the Uttar Pradesh
State Highway Authority and other concerned officers of the State have
illcgally constructed’ operating toll tax plaza (toll free collection
booth hot-mix plant) at Village Belkhara, Pargana-Ahraura, Teshil
Chunar. District Mirzapur on Araji No. 291 Mi in arca of 15 Bigha which

has been declared as Forest Land.

That the present matter was last listed for hearing on 02.07.2025, wherein

the Hon’ble Tribunal directed as under:

4. Alongwith the report, Annexure A-5 has been enclosed disclosing
that the possession of 4 hectares of land has been taken by the Forest
Department after removing the encroachment. In the map, Annexure A-
6 (page 1157), the location of 4 hectares of land from which the
encroachment has been removed has been shown. The District

Viagistrate, Mirzapur has also enclosed the photographs from page 1158



omvards showing the nature of encroachment and its removal. The said
photographs reveal that some damage has heen caused to the trees.
Hence, the Respondent No. 6, Chief Conservator of Forest. Mirzapur is
directed to ascertain the extent of damage suffered by the forest on
account of the unauthorized encroachment and to quantify the value of

damage in monetary terms. "

1. CONSTITUTION OF THE THREE-MEMBER COMMITTEE

4 5. That in compliance of the aforesaid directions, the Deponent vide letter
a2y
” eﬂ-“ ~ i , . N . - .
\‘N-\\Og: & 16.07.2025 constituted a three-member committee for the quantification
8 &
il g and assessment of damage caused to the forest and forest property due to

encroachment made by the opposite party. A.C.P. Toll Plaza. over 4.00
hectares of forest land vacated by the Mirzapur Forest Division,

Mirzapur.

6. The composition of the said inquiry committee is as follows:

Name : Designation |Forest Division | Role
N .. .. - Bhadohi Forest| .. . |
Shri Vivek Yaday Divisional Forest Officer ‘ s /Chairman
B J_Dl\*mnn _ I
R Sub-Divisional I-'nrc,x'l!',\-‘]irzu ur  Forest
Shri SheikhMuazzam .. . ._,p Member
Officer I'.[)l\mc.m B
Shri Diman 1u_|r : . [Mirzapur FUI“SIII B
Shri HEADS Range IForest Officer I P “>% Member

Srivastava T __D_i\-'lsl_un
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A Copy of the letter dt 16.07.2025 has been annexed herewith as

ANNEXURE R-1.

REPORT OF THE COMMITTEE

_ That the Divisional Forest Officer, vide letter dt. 03.10.2025 provided the

report of the Inquiry Commuittee.
A Copy of the letter dt. 03.10.2025 has been annexed herewith as

ANNEXURE R-2.

. That the said inquiry committee conducted a site inspection on

12.09.2025. Upon inspection, the committee observed that although no
substantial damage was caused to most parts of the forest area, a
pathway and temporary structures had been constructed on certain
parts of the land, resulting in an absence of trees there. The total area
under these structures and access roads was found to be upon the 0.41
hectare. The Sub-Divisional Forest Officer and Range Forest Officer
informed that departmental proceedings have already been initiated with

respect to the illegal encroachment.

It is evident that due to the construction of access roads, buildings, and
other structures. the area where trees were naturally present now lacks

forest cover over 0.41 hectare.

Ny
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That for estimation, four sample plots of 0.1025 hectare each (totaling

10. (A) Assesment of Damage to Forest Cover/ Trees

0.41 ha) were selected in the encroached arca. The tree species observed

in cach sample plot are listed below. The abundance and diameter class

of four major species were analyzed to arrive at final conclusions.

Sample Plot Species Data

by, - 11 I

L 5}§ 2 02
32 ’ 3 03
s a4 o4
& E TOTAL

‘(\\. &., s. Plot
R f .. I
X 3 01

Teak Shisham | Neem | Siris
| (Sagaun) | 5
(100 19 1 9
79 a1 131
| 87 | 23 (17 |12
66 |18 |20 |20
1333 a1 61 52

Guava | Desi J{Am!a Total |

I ... A N
I A 162
o |9 & 150
3 |19 172
li7 (16 15 172
a7 a3 39 656

Copies of photographs of Sampling have been annexed herewith as

ANNEXURE R-3.

11. Therefore. average number of trees per sample ploting:

e Teak (Sagaun): 333

e Shisham: ¥1

e Neem: 61

e Sins: 52

e CGuava: 47

e Dest Babul: 43

/

n}{p"/
N
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10. (A) Assesment of Damage to Forest Cover/ Trees


Amla: 39

12.Thus, an average of 656 trees were

13 That the diameter class of the abov

to be approximately 10-20,10-20,

Valuation of Damage in the Fncruached Area

found upon the 0.41 hectare area.

ementioned species of trees was found

0. 20-30 and 10-20 respectively.

¢ 14.(B)
= : - - —
{D&T & " s ]'I‘r s Gadats " Diameter Class | ‘Notified Rate |AY erage ‘No.of | Total Amount
> § : |!\o. i ee Species| (cm) J (T/tree) |[ Trees %) _
E Q'-D ~ L-—J —-\|- _— -—.l_—— ———J’_.—-—— _— .—_.——=—Ji
s 5 T B ak [1000 I‘*J(B 333 13,00.699
&£ 2 (Sagaun) ‘ : [ s
- ‘q Er R | L ——————=r— —
£& > Shisham  [10-20 (903 B 73043
S [ I S— N (=
T Neem 2030 [404 e phew
| - I | " — — _;_L_____ I NSNS
4 }:Sim WHO 1309 |52 |lLl( 5,068
M.-ﬁ::hiua\-a 1020 :‘;;16?_ ) F?_ — [izs®
[ S I S ] EE—
Iiﬁ Desi Babul  [[10-20 267 43 11481
| | L . I —
7 |Amla 10-20 67 B9 (10,413 5
Dl [ S | S B
Total 4,49.997
15. Accordingly, the total cconomic loss for all species is Rs. 4,49,997.
16.That the above-mentioned rates have been determined as per the notified
schedule of rates issued by the Office of the Chief Conservator of Forests,
M
*4/ 4
XF”
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18.

19

Mirzapur, vide Order no. 5078 Mirzapur/37 (Rates) dated 18.06.2025,
applicable to different tree species.
A Copy of the Order dt. 18.06.2025 has been annexed herewith as

ANNEXURE R-4.

7 That based on these scheduled rates and tree diameter categories, the

monctary valuation of damage has been carried out. Considering the
ecological loss caused due to illegal encroachment and damage to trees
in a Reserved Forest Area, it is deemed appropriate to impose a penalty
equivalent to ten times the estimated loss, i.¢., Rs. 44.99.970.

A Copy of the Inquiry Report has been annexed herewith as

ANNEXURE R-5.

That the deponent is duty bound to fulfil the obligation which are
assigned under the law and directions passed by this Hon’ble Tribunal.
The Deponent is fully committed to ensure strict adherence to the orders
of this Hon'ble Tribunal and undertakes to faithfully comply with any
further directions or instructions that may be issued by this Hon'ble

Tribunal, without demur or delay.

Hence. the present affidavitis being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.
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VERIFICATION

Verified at ~_onthis__ day of October, 2025, that the
contents of the above affidavit from paragraphs 1 to 19 are believed to
be true and correct 1o the best of my knowledge and beliet. No part of it

is false and nothing material has been concealed theretrom.
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“spere 4. Alongwith the report, annexure A-5 has been enclosed disclosing that the
POSsession of 4 hectares of land has been taken by the forest department after
Annexure A-6 (Page 1157),the location of 4
ment has been removed has been shown. The
e, Mirzapur has also enclosed the photographs from page 1158
Shwards showing the nature of encroachment and its removal. The said photographs
reveal that some damage has been caused to the trees. Hence, the Respondent No. 6,
Chief Conservator of Forest, Mirzapur is directed to ascertain the extent of damage
suffered by the fo

rest on account of the unauthorized encroachment and to quantity the
value of damage in monetary terms.” '
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Latltude 24 993631
‘Longitude: 83. 019159
‘Elevation:132.61%16::
Accuracy: 4536 m-
Time: 10-08-2025 13:06
‘Note: sp el TSI &1 ATt 2
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" Alongwith the report, annexure A-S has been enclose .
oving the

possession of 4 hectares of land has been taken by the forest department after rem _
ocation of 4 hectares of land from which

Mirzapur has also
d its

encroachment- In the map. Annexure A-6 (Page 1157),the |
the encroachment has been removed has been shown. The District Magistrate,
enclosed the photographs from page 1158 onwards showing the nature of encroachment an
removal. The said photographs reveal that some damage has been caused to the ‘trees. Hence, the
Respondent No. 6. Chief Conservator of Forest, Mirzapur is directed to ascertain the extent of
damage suffered by the forest on account of the unauthorized encroachment and to quantity the
value of damage in monetary terms."
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1 290 ANNEXURE NO.5

Guidelines for Assessment
of
Environmental Compensation
for

Illegal Cutting of Trees

UPPCB

YA
W
UTTAR PRADESH POLLUTION CONTROL BOARD
T.C-12V, Vibhuti Khand Gomti Nagar, Lucknow
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Background : ) -
That Hon'ble National Green Tribunal, Principal Bench, New Delhi (hereinafter

“Hon’ble Tribunal™) in O.A. No. 272/2024 Deepank Kumar Sharma vs. MoEF &
CC and Ors.. has passed following directions ‘vide order dated 08-11-2024. The
relevant portion of the order dated 08.11.2024 is reproduced as under:

“....4. With regard to damage to environment due to illegal cutting of
irees, i.e. air pollution, what appropriate action has been taken by UPP CB shall
be placed on record by Member Secretary, UPPCB by filing an affidavit within
two weeks ...."

That in compliance to the above direction, UPPCB vide its letter dated 27-11-
2024 has requested CPCB, New Delhi, PCCF, Lucknow, ICFRE, Dehradun,
Uttarakhand, FRI, Dehradun, Uttarakhand to nominate concerning officials for
preparation of guideline for assessment of Environmental Compensation for Illegal
cutting of trees. UPPCB has conducted a meeting through Video Conferencing on
10-01-2025 with members of CPCB, New Delhi, PCCF, Lucknow, ICFRE.
Dehradun, Uttarakhand and FRI, Dehradun, Uttarradhand for preparation of
guidelines for assessment of Environmental Compensation for illegal tree cuttings.
That during the meeting it was submitted before the Committee that in similar matter
Uttarakhand Pollution Control Board has submitted status report in Hon’ble Tribunal
in compliance of orders passed in O.A. No. 147/2024 Hardeep Sharma Vs. Ramesh
Chand Arya & Ors. With O.A. No. 614/2022 Rasesh B Vissanji & Ors. State of
Uttarakhand & Ors.. Hon’ble Tribunal in O.A. No. 147/2024 has considered the
above status report of Uttarakhand Pollution Control Board in order dated 04-12-
2024 and passed following directions to Uttarakhand Pollution Control Board to
initiate action as per law.

“.....87. Since the issue now has crystallized in this matter with regard to
Environmental Compensation leviable from persons responsible for illegal felling of
trees of land in question and in exercise of powers to issue directions, UKPCB is
empowered to implement ‘Polluter Pays’ principle by issuing directions for payment
of Environmental Compensation, we find it appropriate to permit UKPCB to
proceed in the matter for computation and assessment of environmental
compensation for illegal felling of trees and recover same from violators but before
passing any final order in this regard, adequate opportunity of hearing to all
stakeholders shall be provided by UKPCB in accordance with law. This exercise
shall be completed within two months and a compliance report shall be filed by
15.02.2025 with Registrar General of this Tribunal. If any further order is required,
Registrar General shall place the matter before appropriate Bench.

88. We also direct that amount of environmental compensation
realized/recovered by UKPCB shall be utilized for remediation/rejuvenation/
restoration of damaged environment in the area in question in the light of a
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Divisional Forest Officer, Ughan Prey by a Joint Committee comprising
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Singh Nagar shall be Nodal Authority for this pmptog;:" Djs!ric! Megistrate, Udham
Guidelines for assessment of Environ
of trees :

That 112"
2025 in which the proposal of ado

mental Compensation for illegal cutting

| ) ' ment
. ensation for illegal cutting of trees is placed before the
committee and the above proposal has been approved by committee.

That.based on above facts the guidelines for assessment of Environmental
Compensation for illegal cutting of trees is given below:

of Environmental Comp

Environment (?c!mpansation = [ Cost Factor x Trunk area of Tree x Species
Factor X Condition Factor x Location Factor|- Royalty Value

le)e Species, Condition, and Location rating are considered to range from 0.5 to
1.0.

A. Description of Various Factors in the Environment Compensation
Formula:-

Factors Description
Trunk area The cross- section area of the tree trunk measured at breast
height.

Girth at Breast Height (GBH) (in cm) = 271
Diameter (D)= 2r= GBH/Pie

Trunk Area (in cm?) = 7 (D/2)*= r D¥4
Where, r is the radius of the tree at GBH in cm.

Note : If the GBH of the tree is not reported, then the average
GBH of a mature tree of the respective species shall be taken
in to consideration for calculation of Trunk Area of the tree. In
Cost Factor | case the GHB/ diameter is not available then the average GBH/
(Sapling Cost + | diameter of the respective species shall be taken in to account.
Maintenance The full cost (estimated per unit of the cross- sectional area of
cost) the trunk, i.e., per square centimeter) of a newly planted sapling
that is at least 1.80 meters tall. Its derivation has two
components: the nursery gate price and the planting cost (
transportation, planting , materials, manure, fertilizers,
immediate care and management costs, but not aftercare).
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Thus. Cost factor is sum of sapling cost and Cost of
Transportation/ planting etc.
Note: Department of Foresl as well as Department of
Horticulture is used to notify the sapling price from time to
time. Such value of a sampling shall be taken in to
consideration. if in any case, there in no notified pric-e. then the
markel price of such sapling in that ared where the is felt s}.mll
be taken in to consideration. In General cos! of transportation/
planting the sapling shall be taken as Rs 100/-

For example, a sapling of mango tree costs Rs 80/- so Cost

Factor shall be sum of Cost of sapling Rs 80/- and planting cost
Rs 100/- i.e.Rs 180/

Species Factor

The details of priority of species are provided as Annexure-1.
Score card for the factor is reported between 0.5 to 1.0 and
detail is provided in next section of the report.

Condition Factor

It is an assigned value between 0.5 to 1.0 based on the
condition of the tree which considers factors such as wounds,
decay, storm damage, insect or disease damage, and form. It 1s
based on the observation. In case, the felt tree is not available,
an average of 0.75 would be considered. Score card for the
factor is reported in detail in next section of the report.

Location Factor

It is based on the functional and aesthetic contribution that a
tree makes to a site and the importance of the location in the
context of the broader community. The location value lies

between 0.5 and 1.0. Score card for the factor is reported in
detail in next section of the report.

Royalty Value

For every tree which is felt, the Government has levied an
amount as a royalty. The amount of such Royalty is proposed to
be deducted and the final value so obtained will be termed as
Environment Compensation.

This is to clarify that the respective departments also
obtained penalty for illegal felling of trees, which is higher
than the Royalty value, but in the environment

compensation regime, only the Royalty value will be
considered.
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B. Indexing of Various Factors

B..I Score Chart for Species Factor
Cons.:dering, the higher ecological importance of
species factor is clubbed with the ecol
Low, Moderate and High,

Annexure-1.Score chart for species factor is as under:-

ice 0 trees located in Uttar Pradesh, the
ogical importance/priorities the species in

Area/Weightage High Priority Moderate Low Priority
s G Priority

ropica - 0.75 0.60 :
1500m asl) "

B.2 Score Chart for Condition Factor

It is an assigned value between 0.5 and I based on the condition of the tree which
cgns;ders such as wounds, factors such as wounds, decay, storm damage, insect or
disease damage, and form. For simplicity’s sake , a tree is usually placed in one of

five classes whose value is expressed as a decimal in the formula Following values
are based on condition of tree:-

Class Tree Health Characteristics ScoreT

Bcosllest Root plate. is ur}disturbed, trunk is sound and solid 1.0
Excellent vigor with- formed canopy
Good Moderate damage and defects in root plate, trunk and | 0.75
canopy
s Major (more than 50%) damage and defects in root plate, 0.5
trunk and canopy which would be very difficult to restore

Note : If a felt tree is not found at site, than the condition factor shall be taken as
Good If tree is found felt and it is difficult to find the condition, the decision will
be taken based on surrounding habitat and the time series of satellite image like
Google images etc.

B.3 Score Chart for Location Factor
It is based on the functional and aesthetic contribution that a tree makes to a site
and the importance of the location in the context of the broader community.

Site location Score

Tree located in wild life sanctuaries, national parks, Conservation 1.0

Reserve, RF/PF, Eco sensitive Zone, Van panchayat

Tree located in Nagar Nigam Area 0.85
| Tree located in Nagar palika Area 0.75
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Tree Located in Nagar panchayat Area 0,65
Location in rural landscapes. Higher score to be given to tress based on 0.50
their proximity to commercial areas,

If the felt is having medical importance and religious importance eic. then the
score of one scale up category for calculation of Environment compensation. For
example an banyan tree is in good class (In Nagar panchayat area) and designated
as religious importance of local community then the location factor shall be
considered as assigned for Nagar Palika Area i.e. 0.75 instead of 0.65.
B.4 Royalty Value
For every tree which is felt, the Government has levied an amount as a royalty. The
amount of such Royalty is proposed to be deducted and the final value so obtained
will be termed as Environment Compensation. Royalty value is notified per unit
volume of the tree and the volume of the tree shall be calculated from the Dia class
table . This is to clarify that the respective departments also obtained penalty for
illegal felling of trees, which is higher than the Royalty value, but in the
environment compensation regime only the Royalty value will be considered.
Illustrative example for calculation of Environment Compensation of
different type of trees in different condition is placed at Annexure- IL
C. Disclaimer
1. This formula is not applicable on felling of such trees which are felt by
obtaining requisite permission from the competent authorities, due to wind-
storm etc.
2. This formula is also not applicable to the species which are under exemption
category as notified by Government from time to time




Annexure

-1 Indicative table containing weightage of various tree species found in Uttar Pradesh

SNo. IName E/SE/C/D | CF/UC | MAP | Timber| Fodder | Fuel wood | Commercial || Ecological
importance/priority
Tropical (400-1500m as1)
1 Acacia catechu (L.F.)Willd. D ucC 5 + Moderate
2 |Acacia farnesiana(L) Willd. D uC + + Low
~ |Acacia nilotiea (L) Del.ssp.indica (Benth.) D ucC + + Low
B Bren.
4 |Artocarpus lacucha Buch-Ham. D uc + + Low
5 |Artocurpus indica juss D ucC + Gd 2 ¥ Moderate
6 |Banhunia purpurred L. D ucC + £ Low
7 __|Bauhinia racemosa Lamk. D ucC + Low
8 |Bauhinia renisa Ham D uc + + + Low
9 _ |Bischufia jayanica Bl D ucC s Gd 2 Low
10 |Boehmeria rugulosa wedd. D ucC + Low
11 |Boswella serrata Colebr. D ucC + Gd 2 High
12 |Butea monosperma (Lamk.) Taub. D ucC + + #* Moderate
15 |Careya arborea Roxb. D ucC + g Low
14 |Casearia tomentosa Willd D UcC ¥ + Low
15 |Cassia fistula L. D ucC + 5 Low
16 |Crataeva religiosa Frost.f. D uC i + Low
17 _|Dalbergia latifolia Roxb. D uC 4 Gd 1 + Moderate
18 |Dalbergia sissoo Roxb. D ucC i Gd 1 + High
19  |Erythrina suberosa Roxb. D uC + + Low
20 |Gmelina arborea Roxb. D UcC % Gd 2 + Low
21 |Grewia opliva Drumm. ex Burret D UC + i + Low
22 |Huldinia cardifolia (Roxb) Rids. UcC F Gd 1 =+ + Moderate
23 |Kydia calycina Roxb. D uUC + Gd?2 + ¥ Low
24 |Cannea coromandelica (Hautt.) Merr. D ucC + 4 Low




Ecological
e E/SE/C/D | CF/UC | MAP | Timber| Fodder | Fuel wood [ Commercial |, _Szu_aw oriosity
35 |Macaranga indica Wt. D uc | + - High
26 |Melia azedarach L. D uc + Gd2 + Low
27 |Moringa oleifera Lam + Low
28 |Morusalbal. D uc | + + Low
29 |Oroxyhum indicum (L.) Vent. D uc + Low
50 |Pongamia pinnala pierre D uC B + - Low
31 |premna barbata Wall. Ex Schau. D uc + T Low
32 |Premna mucronata CL, D uc + + Low
53 |Sapium sebiferum Roxb. D uC + Low
34 |Spendias pinnata (L.f.) Kurz D uc + Los
35 |Sterculia urens Roxb. + Moderate
7 36 |Sterculia villosa Roxb. D e + - Moderate
(@) 37 _|Syzygium cumini (L.) Skeels D UC | + [ Gd2 - Moderate
2 38 Terminalia arjuna (Roxb.Ex DC.) Wt. & D ucC o Gd2 + Moderate
Am.
N 39 |Terminalia hellirica (Gaertn.) Roxb. D ucC + | Gd2 + Moderate
40 |Terminalia chebula Retz.. D uC + Gd2 + Moderate
41 |Trewia nudifloura L. D uC + + i Low
42| Wrightia arbored (Dennst.) Mabb. LEny
43 |Zizyphus mauritiana Lamk. + 13 Low
44 |Cinnamomum camphora Nees D ucC W 4 Low
45 |Cochiospermum religiosum (L.) Alston D uUC + Low
46 |Cardia dichotoma Forst.f. D uc + * Low
47 |Cardia vesuta H.k.f. & Th. D ucC + Low
48 |diospyras montana Roxb. D UC + Gd 2 Low
49 |Bicus hispida L.f. D uC + B Low
50 |Ficus Palnala Forsk. D ucC + fe Low
51 |Ficus racemosa L. D ucC + + Low
52 |Hymenodictyon arixense Mabb. D ucC & Low




1298

. Ecological
. |[Name E/SE/C/D | CF/UC | MAP [Timber| Fodder | Fuel wood Commercial importance/priority

Lagerstroemia paryidlora Roxb. D uUC + Gd2 Moderate
Madhuea Longifolia (Koen.) Mac. D uC + + Moderate
Dugeinia aojeinensis (Roxb.) Hochi. D UC | + | Gd2 | + Moderate
Bemecarpus anacardium L.f. D uc i Gd2 Moderate
Diospyras exscuplia Buch.-Ham. D uC + | Gd2 Moderate
Legla marmelos (L.) Corr. D ucC + Gd 2 Moderate
Aistania scholaris (L.) Gaertn. D ucC + Gd 2 Zo&u..mﬁn
Bnchanania lanzan Spr. D uC + Gd2 + High
Diospyras malabarica (Deser.) Kost. D UC + Gd?2
Michelia champaca L. D ucC + Moderate
Minmisops elengi L. D uc +
Phoenix humilis Royle D ucC +
Saraca asoca (Roxb.) De Wilde D ucC + + Moderate
Ailanthus excelsa Roxb. D uC + Gd 2 + Low
Albizia lebbeck (L.) Willd. D uc + Gd2 Moderate
Alhizia procera (Roxb.) Benth. D uc + Gd 2 Moderate
Anogeissus latifolia Bedd. D ucC o Gd2 + + High
Garuga Pinnata roxb. D ucC + Gd 2 + ¢ Moderate
Muragvna parvifalia (Roxb.) Korth. + + Moderate
Behleichera oleasa (Lour.)Oken. D ucC + Gd 2 + Moderate
Tamarindus indica L. D ucC + Gd 2 + Moderate
Vectona grandis L.f. D ucC + Gd | + High
Terminalia alata Roxb. D ucC + Gd2 + High
Toona ciliata Roem. D uUcC + Gd 1 i + High
Eucalypms globulus Labil. D ucC + Gd 2 + Low
Vicus glomerata Roxb. D ucC + it High
Holoplelia integrifolia (Roxb.) Planch. D uC + Gd 2 romé
Kingelia africana (Lamk.) Benth. D uc +
Pierocarpus marsupium Roxb. D uc + Gd?2
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Ecological
S.No. [Name E/SE/C/D | CF/UC | MAP | Timber| Fodder | Fuel wood | Commercial |, B:nwv:o:. i

82 |Prerospermum acerifolium Willd. D UC ¥

53 |Giereospermum chelonoides DC. D ucC i
84 |Vicus benghalensis L. D ucC + + High
85 |Phoenix sylvestris Roxb. D UC +
86 |Chorea robusta Gaertn. D uc ¥ Gd 1 3 + High
87 |Mangifera indica L. D uc T8 Gd?2 + Moderate
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Annexure — 11 :

1300

compensation of different type of trees

lllustrative example for calculation of Environment

Mango Tree usually grown in Tropical
region (400-1500 m asl) species
weightage moderate.

Tree is in Poor

Compensation (I-J)

S.No. | Factors/Name of Species | Tree is in Excellent
Condition and is in Condition and in
Nagar Nigam Area | Nagar Nigam
L Area
A | Tree Dia in cm (average for a 50 50
health tree)
B | Tree area in square cm 1962.5 | 1962.5
C |Cost factor for sapling 80 80
(assumed) ]
D | Cost factor for planting 100 100
E | Total Cost Factor (C+D) 180 108
F | Score for species factor 0.6 — 0.6
G | Score for Condition factor 1 0.5
H | Score for Location factor 0.85 0.85
I |Ecological Services Value (in 180.158 90079
INR)
J |Less Royalty Factor 50000 50000
(Assumed)
Total Environment 1301.58 40079
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